


Annexure to the Government order No.3683 - JK(LD) of 2026 dated 12'03'2026-
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otcCase No
Title of CaseS.No

Mr, Daljeet Singh, Assistant
Director, Rakhs & Farms'
Srinagar

Abdul Hameed Bhat and Ors. V/S U.T of J&K

& Ors. in WP (C) No. 74112025.I

Dr. Zahid Saleem Patigaroo'
Chief Animal HusbandrY
OIIicer, Jammu'

MA No. 410/2025 in OA No. 33612025 titled

Shiv Kumar Vs Union Territory of J&K &
others
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6520940/2026/O/o   Clerical Hall
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